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MANSI-SAHARSA RATILWAY Lixg

€30, Shrd L. N. Mishra: (a) Will the
Minister of Rellways be pleased to
state whether there Is any proppsal %
improve the Railway line running
from Maunsi to Saharsa (North Eastern
Rallway) in Bihar in order to extend
faclllties to the passengers during the
Monsoon?

(h) If the answer to part (a) above
de In the affirmative. what are the de-
%gils of the same?

(c) Is the ‘Kursela Bridge’ on the
l!;l',ne line to be expanded and Improv-
e

The Depaty Minister of Razilways
;_ud Transport (Shri Ailagesen): (a)
es,

{b) Out of the 3 existing dips bet-
ween Mansi and Koparia. it is proposed
%0 il th2 first dip so as to enable the
train to go up to 64 miles from Mansi
and thus reduce the journey to be
covered in country boats.

(c) There is no proposal at present
to expend the Kursela Bridge. Model
experiments are, however, being ar-
ranged with a view to lmproving its
protection works

SaLOONS

631. Sbrl K. P, Trlpathl: Will the
xl?lster of Railways be pleased tn
ate:

(a) what is the number of saloons
In Assam part of the North Eastern
Raijiway:

(b) how far these are surplus to re-
qQuirements of t~ Assam part of the
said Railway; -nd

(c) how far vover class bogles are
in short supply in Assam part of the
Railway?

The Deputy Minister of Rallways
and ‘Trensport (Sbhrl Alagessn): (a)
‘There are now four bogle and sixteen
six wheeler Inspection Carriages.

(b) None is surplus to requirements,

(c) Upper class bogles are not in
short supply 1in. Assam part of the
North Etern Railway.

ETTIKKULAM PORT

632. Siri N. P. Damodaran: Will the
Minister of Treasport be pleased tn
state:

(a) whether dovemment have at
any time considered the posslbility of
developing a major port at Ettlkkulam
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on the West Coast, north of Ceuna-
nore;

(b) whether any representatioas
have been received by Government for
developlng Ettikkulam into a major
port;

(c) If the answer to part (b) above
be in the affrmative, what action Gov-
ernment have taken about the repre-
sentations; and

(d) whether any investigations have
heen made about the possibility of
i‘leve'loplng a major Port at Ettikku-
am

Minfster of Rell-
rt (Shrl Alagesan):

The Deputy

ways end
(a) and (b). No.

(c) Does not arise.
(d) No.

ExPORT o7 RiCE FROM ORISSA

633. Shrl Sanganaa: Will the Minis-
ter of Pood and Agriculture be pleas
ed to state:

(a) the total Guantities of rice ex-
ported from Orlssa to cach deiicit State
of India during each of the last flve
years;

{b) the total amounts oald by each
deficlt Stete as the cost of rice supplied
to them for the same perlod; and

{c) the total amount of subsidy
granted to the State of Orissa for ijts
rationed rice shops for the same
period?

The Minister of Food and Agricul-
ture (Shrl Kldwal): (a) A statement
is laid on the Table of the House.
lSe]e Appendix Vil. annexure No.
2.

(b) Information is not available.

* {c)} There is no subsidy granted to
any state for itz rationed rice sliops.

PurtastPcTA HALT

63¢. Dr. Gangadliara Siva: Wil tie
Minister of Railways bc plea:cd to
state:

(a) whethier any representiion has
been received to the effect that Pullam-
peta Halt in Cuddaval. district should
be made a regular station;

(b) if the answer to part (a) above
be in the affirmative what action has
been taken in the matter;

(c) whether any tca@®c survey has
been taken and if 50. what are the
details of that survey and the peri d
to which it extended;



1585 Writlen Answerg

(d) whether any local persons have
beedn asked to assist in this survey;
;an

(e) when the proposal will be fina-
lised?

The Deputy Minlster of Rail.
?'a)ysyand Traasport (Shrl Alagesan):
(a) Yes.

(b) It has been decided to convert
‘Pullampeta Halt into a Flag station.

{c) and (d) Do not arise,

fe) The conversion will be effected
«during 1953-54. J

Bidi LABOUR (DEDUCTIONS)

633. Shei K. C. Sodbla: (a) Will the
Minister of Labour be pleased to stste
what deductions sre permissible to be
made by the embloyers in the mini-
mum wages fixed under the Minimum
Wages Act?

(b) Are Government aware that
Bidi manufacturers in Madhya
Pradesh have been making deductions
to the extent of 33 per cent. or so 1n
case of minimum wages fixed for Bidé
Labour imder the Act?

The Minlsfer of Labour (Shrt V, V.
'Girl): (a) The permissible deductions
are those laid down in Section 7 of
the Payment of Wages Act, 1936.

(b) It is understood that deduc-
tions are not made from minimum
wages flxed under the Minimum
‘Wages Act; but bidis which are not
up to the standard are rejected and
payment is made according to mini-
gaum rates of wages for accepted

idis

PASSENGER AMENITIES

636, Shrl H. G. Valshoav: (a) Wil
the Minister of Rallways be pleased
to state what amount has been spent
‘for the amenities of Railway passen-
gers over the metre gauge system of
the Central Railway (previously N. S.
Rallway) in Hyderabad State in the
years 1851 and 1952?

(b) What amenities have been pro-
‘vided to them?

The Deputy Minister
‘ways_ and Tranaport (Shrl Aluull)
) 15,8005, pmntrs_vas
‘Rs. 3.98. n - S
-ed to be Rs. 3.75,805.

(b) A number of amenities bave
been provided ai varioug stations and
:those include:

(1) Covering  over
platforms.

passenger

15 DECEMBER 1952

Written Answers 1566

(2) Refreshment rooms.

(3) Water coolers, drinlzing
water shelters and shower
baths.

(4) Waiting rooms.

(6) Approach roads to statlons
and their electrification.

(6) Lengthenlng. surfacing. rais-
ing and electrification and
covering over passenger
platforms and other improve-
ments.

Additions and alterations to
booking offices.

(8) Platform benches, additional
name boards. etc.

(9) Improvements to waiting
hallg and refreshment rooms.

(10) New station buildlngs.

(11) Electric lights 1in station
buildings and platforms, im-
provement to lighting end
provision of additional cell-
Ing fans on station plat-
forms, waiting rooms includ-

7

~

ing lights and fans in tea
stalls and refreshment
rooms.

{12) Improved lightlng and fane
in Class III compartments of
Metre Gauge Coaches.

LABOUR WRLPARE ADVISERS

637. Pandit M, B, Bhargava: Wi
the Minister of Ballways be pleased to
state:

(a) the number of Labour Welfgre
Advisers working on the Western Rall-
way on the Ist November, 1952Z;

(b) whether it is a fact that an ex-
pansion of the Labour Weifare Organi-
satlon on the Western Rajlway was
sanctioned by the Railway Board early
in March. 195);

(c) whether it is a fact that In spite
of several Selection Boards. the Wes-
tern Railway Administration has fail-
ed to select the required number of

JIabour Welfare Advisers; and

{d) whether Government propo
to take any steps in the matter and lt
0, by what time the Organisation 1s
likely to come in full swing?

The Deputy Minisler Bail-
waye and Transport (Shrl Ahgun)o
(a) The number of Labour Welfare
Advisers working on the Western
Railway on 1.11.52 was 10.

(b) Yes. in February, 1951





